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CENTRAL ADMINISTRATIVE TRIBINAL
PRINCIPAL BENCH
NEwW DELHI

C.P. (Filing No.2338
dated 13,3.1997)

Friday, this the 14th day of March, 1997,

HON'BLE SHRI JUSTICE K. M. AGARWAL, CHAIRMAN
HON'BLE ‘SHRI N, SAHU, MEMBER (A)

Casual Employees Welfare Association,
(Regd. No.100/92),

Quarter No.68 F, Type T,

Marripalem;

Vishakapatnam-530 O18.

K. Bhaskar Rao

‘General Secretarvy

Casual Employees
Welfare A=z=ociation
Quarter No. 68 F Type-1
Marripalem, Vskp-53001R.

p. Krishnamurthy,

40 Years,

S/0, S. Jagannadham,
C/0 PWI/S.E. RIy/
- Kottavala.a.

Ch. Anancda Rao,

49 Years

$/0 Chandrayya,
C/o0 PWI/S.E. Rly./
Kottavalasa.

é._Yangteswarulu,

37 Years oy
s/0 A. Mallikar junachari,
C/0 PWI/S.E. Rly./
MYD/WALTAIR.

K. Ramu,

3% Years

S/70 Gurryayya,

C/0 PWI/S.E. Rly./KTV

D. Demudu,
35 Years



911

Qv ApPPANNTA
C/0 DL L By 7/
Kottavalasa .

R. Simhac halam,

35 Years

S/0 Appanna,

C/0 PUWI/S . E. Rly./
Kottavalasa.

P Ramu,

32 Years

S/0 Suryanarayana, o
C/0 PWI/S.F. Rly ./
Chipurupalli .

N.T. Multyalua,

34 Yeaar =

S/0 Ramtlu,

C/o PUI/S . FE. Rly ./
Chipurupalli.

L Labk=aluana Rao,
41 Yeaye,

/0 JTaganacham,
C/ar PUT/G F . Ry ./
Chipurupalli.

P. Suryanarayana,
44 Years,

S/0 Narvrayana,

C/o PWI/S.E. Rly./
Chipurupalli.

N.I. Mutyalu,

36 Yearn,

S/0 Ramulu,

C/o PWI/S.E. Rly./
Chipurupalli.

M. Ramunaidu,

45 Years,

S/0 Chinnappana,

Cro PUT/S E-w-Rly </ «o o e
Chipurupalli.

H. Suryanarvayana,




16.

17 .

13,

19.

21 .

)
N

Jon—

35 Years,
S0 Goddayya,

C/0 PUT/S.F. Rly ./

Chipurupalli.

J. Sabtyam,
AR Years,

S/0 Thavitinaidu,

C/0 PWT/S.E.
Chipurupalli.

V. Appa Rao,
36 Years,
S/0 Surayya,
C/0 PUT/S.E.
Waltaiy .

R. Simhadyi,
38 Years,
S0 Ahpannn,
C/a PUT/S E .
Waltair.

B. Someswara

37 Years,

Riy./

Rly ./

Rly ./

Rao,

S/0 S ya Rao,

C/o PWT/S .
Waltair.

Rly ./

P. Suryanarayana,

45 Yeayr s,
S/0 Ramanna,
C/0 PUI/S.F.
Waltair.

S.oAppa Rao,
10 Years,
S/0 Suranna,
C/0 PWI/S . E.
Waltair.

AL Tayga Rao,
35 Years,

"~ S/0 Akchyalu,

C/o PWI/S . F.
Walbtair.

Rly ./

Rly ./

Rly./

S
=)
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W s P aesada ao,

3G Yeara,

S/70 KUKLT M thy, _
C/o0 AGHM/CON/S F . Rly.
Viaakhapatnam.

M.V.V.BR.Acharyulu

35 Years,

S/0 RO Acharyulu, ,

C/o SS/ELLS/TRS/S VE. Rly ./
Visakhapatnam.

T.V. Ch. Kunnu Babu,

3 Years,

S/0 T. Ramajoga Rao,

C/0 SS/ELS/TRS/S .E. Rly ./
Viszakhapat.nam.,

N. Venugopala Rao,

37 Yeara,

S/0 Subbanna,

C/o SHS/FLS/TRS/S.E. Rly./
Visakhapatnam.

Goo o Tagnmayukala,

3 Year s,

570 Garikanna,

Cro SS/EILS/TRS/S .E . Rly ./
Visakhapatnam.,

BR. Surya Rao
37 Yeara,
S/0 Sanyasappadu,

C/0 SS/ELS/TRS/S E. Rly ./
Visakhapatnam.

b

R. Appa Rao,

39 Years,

S/0 R. Ramana,

C/0 SS/ELS/TRS/S.E. Rly./
Visakhapatnam.

V. Lakshmana Rao, ki
37 Years, '
S/0 V. Satyanarayana,

C/0 8S/ELS/TRS/S .E. Rly ./
Visakhapatnam.



|
31 . G.N. Marayana,
33 Years,
S/0 6. hpba]a Swamy.,
/0 SSFLS/TRSASUE. Rly ./
Vieakhapatnam.

2. . G. Sankara Rao,
IR Yy s, A
S/0 Chandrayya,
C/0 SS/ELS/TRS/S .E. Rly ./
Visakhapqtnam;

33, M.V.N.L . Kumar,
397 Yeqar s,
S/0 Viawanadham,
C/o SS/ELS/TRS/S.E. Rly ./
Visakhapatnam.

34 . D. Chinna Rao,
38 Yemr s,
S/70 Pothu Raju,
C/0 SS/FLS/TRG/S E. 21y ./
Visakhapatnam.

35. P. Amar Nat b,
3% Year s,
S/0 P.A. Narayana,
C/0 SS/CLS/TRS/S.E. Rly ./
Visakhapat nam.

36. T. Appayamma ,
46 Yeavs,
W/o ILate T, MNarayana RAO,
C/0 EFO/OHE/CON/S .E. Rly.
Visakhapatnam.

37 . N. Eliah Rabu,
' 37 Years,
S/70 No. Sanilhosam,
C/o FE. Incha ge,
E.C. (C)/s.F. Rly./ELS/
Visakhapatnam Office .

38. N. Jacob,
: 49 Years,
%70 David,

C/0 SPM/T-11/S.F. Rly./Rayagada.



—

40 .

41-

44 .

46 .,

gl

3. Suryaprakash Rao,

AR Yeare,

S/0 LLaxminarayana Muryhy.
C/o0 APO/C/S.E. Rly./

Rayagada .

Mansingh,
44 Years,
S/0 Dev=inah

S.EL. Rly.
Rayagacda .

Ramu ,
44 Years,
S/0 Rodi,

"C/0 Incharge/Running Room/

C/o I0W/D/S.E. Rly./

Rayagacla .

S. Sivakrishna,
38 Years,
S/0 Appalanaidu),

C/o SPHM/D/S.E. Rly./

Rayagada .

Bhalabadya Duvan
48 Years, ‘
570 Dosa Durga,

D. Vijayasankar,
33 Years,

 C/0 DSK/C/S.E. Rly./
*Rayagada.

S5/0 D. Suryanarayana,
C/0 TOW/C/S.E. Rly./

Rayagada.

Ch. Svivama Murthy,

35 Years,

S/0 Secthanna,

C/o Stabion Master/S.E. Rly./

Giclam.

L. Ramlal,
37 Yearsa,

5/0 Padmanabhalal
C/0 CTFR/TRS/S .E

Rly./Waltair.
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4

N
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3.

1.

3.

4.,

P. Surappacdu,
40 'Years.

S/0 Chinappadu,

C/o PUL/S . E.
Vizianagaram.

Rly./‘

K. Prakasha Rao,

38 Years,

S/0 Jogi Naidu,

C/o0 PUIL/SLE.
Vizianagaram.

R. Mutyalu,
40 Yearas,

S/0 Polhiah,
C/o PUT/S . F.
Vizianagaram.

Rly ./

Rly ./

G. Satyanarayana,

38 Years,
S/70 Ramana,
C/0 PUT/S . F .
Waltair.

Rly ./

G. Sabyauarayana,

39 Year:s,
S/70 Rama Rao,
C/o SS/ELS/S
Waltair.

K. Azirayya,
40 Years,

.E. Rly./

S/0 Ma]layya;

C/o PUT/S.E.
Chipurupali,

V. Damudu,

36 Years,

$/0 Bangaraia
C/o PWI/S.E.
Kottavalasa.

Rly.

h,
Rly.

S. Suryanarayana,

38 Years,
S/0 Suvi,
C/o PWI/S.E.
Nowpada .

Rly.s




56 .

57.

60.

61,

62.

K. Atchuta Rao,
A1 Year o,

S/0 K. Satyanavayana,
C/0 S.5./5.E. Rly.
{orapul, . '

K. Anirudha,

.37 Years,

S/0 K. Krishnamorthy,
C/o SS/%.E. Rly./
{ovaput .

SK.VUNLD Murthy,.
41 Yem s

S/70 K. Rama Rao,
C/0 55/S .E. Rly./ -

“Koraput .

K. Jagannadha Rao,
32 Years, '

/0 K. Appa Rao,
C/o TCI/IL/S.E. Rly.
Koraput .

M. Mohan Rao,
50 Years,

S S/0 Vishnu Murthy,

Cr/7o TCT/L/S.F. Rly./
<oraputl

P. Govinda Das,.
34 Years, - .
S/0 P. Madhavan Nai

C/0 PWI/S.E. Rly./

Naupacla

B.'Vaéudeva Rao,
43 Years, ,
570 B. Ram Murthy,
C/0 PWI/S.E. Rly.

- Maupada .

M. Sannyasi,
BB @A e e e
'S/0 Soorayya,

C/o PWI/S.E. Rly./
‘Naupada. '




3. P. Rama Rao,
¥ ' 33 Years,
' a&/0 Somulu,
C/o PUI/S.E. Rly./
Naupada .

64 . K. Samudyram,
35 Years,
S/0  Sannyasi,
C/o0 PWI/S.E. Rly.
Naupada .

G5 . K. Surya Navayana,
' 36 Years,
S/70 Appala Swamy ,
C/o PUT/S.E. Rly./
Naupacda .

\z A6 F. Ram Murthy,
35 Yeavrs,
570 Surya Navayana,
C/7o PUT/SE. Rly ./
Naupada.

67 . P. Beunayya Naidu,

35 Yeays,

S/0 dogl Najdu,
! ‘ , C/0 CPRFR/PP/ELS/S.E. Rly./
Waltair.

68, S. Laxmana Rao,
35 Years,
4 S/0 Surayya,
C/0 SPM/S.E. Rly./
Rayagaca.

69. P. Srirvam Murthy,
' 39 Years.
S/0 Jagga Rao,
C/o CF/S.E. Rly./
Visakhapatnam.

70 . C T e GO U e e e e e
42 Years,
S/70 Kannaiah,
C/0 PWI/S.E. Rly. ¢

ik; ‘ Araku.
S



71. Bajarang Bali, o . /Lﬁ{i

43 Yee &,
- : " S/0 Raghunath,

C/0 PWI/S.E. Rly./. f?

Kovapulk ,

: : !
72. . " Lakkuram,
o .+ 44 Years,

S/0 Buduru,
C/o0 PUI/S.E. Rly.[
| Koraput. .

73. . LLakmo,
45 Years,
S/0 Nithu, :
: C/0 PUI/S.E. Rly./
: Arvaka .

. o 74 . " Mangudu ,
\¥ 38 Years,
' S/0 Doﬁka,'
C/o PUWI/S . E. Rly ./
Jagdalpur .

75. . Ithu,
38 Years,
S/0 Budhu
C/0 PUWI/S.E. Rly./
Bachel i,

76, onga,
40 Years,
$/0 Mangudu, A _ :
4 = | . C/0 PWI/S.E. Rly. : =

Bacheli. . ... . Petitioners I
Versus
1. Shri" R.s. Bhatnagar,
: ~ Chairman,
! Railway Board,
Rail Bhawan, ‘
Neerol_h_lb__‘_“ - J—

2. . . shri A.N. Sinha,
' General Manager,
South Eastern Railway,




" Garden Beach, - ' :
}Fa : Calcutta~43 . ' ' /:b(
3. o shni ULV.NL Raju, ‘ .
' Chief Project. Manager,
Surgey/Constr uction,

South Eastern Rallwwy
Vishakapatnam.

4. ~ shri BR.S.V. Rao, e . ' '_ |
Sr. Personnel Officer,
. South Eastern Railway,

Vishakapatnam.

.Cont nmnm s/Reaspondent«

Petitioners by Shri mis Suhrawardy. Counsel

2 R D E E R (ORAL,)
\4/ | Shri Justica Ke M. Agarwal -

It appears. that contempt petition No, 208/96 in
writ Petition (C) No, 147, 320-369/1983 was filed by
pet itioners bgfox;e the Supreme Court., While disposing of
that petitloﬁ, the Supreme Court observed that the
st atement made by the ie'arn.ed Additional Solicitor
General tha't. the rééuired schem had already been framed

| by the Government and also duly implemented which was
< . disputeq by the counsel for petitioners, Accordingly,
| it was further observed that it would be open to the
Tribunal to examine the _correctness of the said asserfion
made on behalf of the Union of India if the stand was
reiterated before the Tribunal, In the light of these
-observathns the learned counsel states that the present
' conteupt petition has” been filed before the Tr:bunal in
respect of the alleged contempt comitted by certam

persons before the S,upreme Gourt,

2. We are of the view that on the basis of the
‘aforesaid material ‘we cannot initiate any contempt
jévproceedmgs in respect of any contempt or disobedience

KX .»ontd.




-2 ho
/
of any order passed by the Supreme Court., We ar

further of the view that if the petitioners want to

use the said order of the Supreme Court as a plece of
document in support of their case on merits, or in support
of their main application, they may do so by amexing

and marking the document as annexhre to the main

application,

3, for the réasons aforesaid, the cont empt petition
" is rejected. |
4 o

( K. M. Agarwal )
Chairman

O I

( N, Sahu )
Member(A)

/ as/




